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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
EASTERNZONEBENCH KOLKATA

Original Application No. - 10 of 2026/EZ 
IA No.- ___ of 2026

1. That the Applicant has filed the present Original Application before this

Hon’ble Tribunal raising issues relating to environmental violations.

2. That the matter is presently pending consideration before this Hon’ble

Tribunal.

3. That due to personal reasons and subsequent developments, the

Applicant does not wish to pursue the present Original Application at this

stage.

4. That the Applicant is filing the present Interlocutory Application seeking

permission to withdraw the Original Application.

5.That the Applicant humbly seeks liberty from this Hon’ble Tribunal to

approach again in accordance with law, if circumstances so require in

future.

6. That no prejudice shall be caused to any party if the present Application

is allowed.
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AND FOR THIS ACT OF KINDNESS, THE APPLICANT AS IN DUTY BOUND SHALL

EVER PRAY.

a) Permit the Applicant to withdraw the Original Application No. 10 of

2026/EZ;

b) Grant liberty to the Applicant to approach this Hon’ble Tribunal again, in

accordance with law, if circumstances so require;

c) Pass such other order(s) as this Hon’ble Tribunal may deem fit and proper in

the interest of justice.
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 DATE 12/01/2026

Place Puri

Sujata Biswal

most respectfully prayed that this Hon’ble Tribunal may be pleased to: 

PRAYERS
In view of the facts and circumstances stated above, it is
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